T
C. A No. 73-74 OF 1999
| TEM NO. 108
COURT No. 2
SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CIVIL APPEAL NCs. 73-74 OF 1999
Akbar Ali
Appel | ant (s)
Ver sus

Vi nod Khanna & Anr.

Respondent ( s)
( with office report )

DATE : 20/ 04/ 2004 Thi s/ These matter/ matters was/ were
called on for hearing today.
CORAM :
HON BLE MR. JUSTI CE S. RAJENDRA BABU HON BLE DR. JUSTI CE AR LAKSHVANAN HON BLE MR JU

STICE G P. MATHUR

For Appellant(s)M. Anbrish Kumar, Adv.

For Respondent (s)M. HM Singh, Adv.
Ms. Shabana Saifi, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st after sunmer vacation, 2004.
[ Charanjeet Kaur ]
Court Master

[ On Prakash ]
Court Master



